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is given to this part in order that it'may be filed as a Com

PART V

Bills introduced in the Gujarat Legisl4tive Assembly

qrNg qc{t%q'r\ €,? lt. tr,ooo/-

(To be translated into Gujarati and the translation to be pdblished in the Gujarat Government
Gazette. The date of publication to be reported.)

The following Bill is published with the consent of the Speaker given under the proviso to
rule 127 A of the Gujarat Legislative Assembly Rules:-

THE GUJARAT PRIVATE UNIVERSITIES
(sEcoND AMENDMENT) BII+L, 2019.

GUJARAT BILL NO. 25 OF 2019.

A BILL

further to amend the Gujarat Private (Jnivgrsities Act, 2009.

WHEREAS the Charutar Vidya Mandal, Vallabh Vidyanagar and

Samata Lok Sansthan, Vadodara have applied fo the State Government
under the provisions of the Gujarat Private Universities Act, 2009 to
establish Private Universities in the State:

Guj.8 of
2009.
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Scrut 
the said applications have been scrutinised by theGove fiI,:"ilf "lf,H"i1T1il.::ilfiT:.lJn".,?,,;body for establishment of the private University;

AND WHEREAS the state Government is satisfied that thesponsoring bodies have complied with the condition, of L"tt.r of Intent asprovided in section l0 of the said Act and have also established theEndowment Fund as per the Letter of Intent;

with H:.""R lTf:n:TffT*f ,;li,fr:3,il ilffT,ffi:speci 2 of the schedule as a private University, by the name
and location of the aforesaid sponsoring bodies aq specified in column 4 of
the said Schedule"

is hereby enacted in the Seventieth year of the Republic of India
as follows:-

1. (1) This Act may be called the Gujarat private Universities (Second
Amendment) Act, 2019.

(2) It shall come into force on such date as the State Government may,
by notification in the Officiat Gazette, appoint.

Short title and
commencemene

Amendment of 2'

Schedule to
Guj. t of 2fi)9.

In the Gujarat Private Universities Act, 2009, in the Schedule,_

(i) for the entry at serial No. 3, the following entry shall be

Guj. 8 of
2009.

substituted, namely:-

Sr.

No.

Name and

address of the
Private
Universitv.

Details of registration and
registration number.

Sponsoring

Body.

t. 2. 3. 4.
aaa

J. The Sabarmati

University,
Ahmedabad.

u80900DL20 1 ONPL 1 999s6,
Assistant Registrar of
Companies, New Delhi
(Under section 25 of the

Companies Act).

Calorx Advanced

Learning and

Research

Foundation,

B-71t22-A,
Safdarjung

Enclave, New
Delhi -110029.".



PART V ] GUJARAT GOVERNN4ENT GAZE

(ii) after the entry at serial No. 34, the'followir
namely:-

E, EX. 23-07-20t9

entries shall be inserted,

Sr.
No.

Name and
address of the
Private
University.

Details of registratio
registration numl

r and
,'r.

Sponsoring
Body.

1. 2. 3. 4.

*35. Tho Chanrtar
VidyaMandal
(CVM) University,
Vallabhvidyanagar,
Dist:- Anand.

F/12 kheda under tihe

Gujar4 Public Trusts,
1950
Date:-O1/0511953

BombaylZ3/Kheda
Under the Societies
Regisfration Act, 186(
Date:- 1010811945

ct,
Charutar Vidya
Mandal,
P.B.No.22,
Vallabh
Vidyanagar-
388120.

36. ITM(SLS) Baroda
IJniversity,
Vadodara,ITM
Universe Campus,
Jarod, Village-
Paldi, Halol
Highway,
Ta:- Waghodiya,
Vadodara-391510.

H7348Nadodara
under the Gujarat Publ
Trusts Act, 1950.

c
Samata Lok
Sansthan Trust,
Vadodara ITM
Universe
Campus, Jarod,
Village:- Paldi,
Halol Highway,
Ta:- Waghodiya,
Vadodara-
391510.".
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STATEMENT OF OBJECTS AND REASONS

I PART V

has received the prop
yanagar and Samata
Universities. Section

This Bill seeks to amend the said Act to achieve the aforesaid object.

BHUPENDRASINH CHUDASAMA.
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MEMORANDUM REGARDING DELEG

This Bill involves
respect:-

delegation of

Clause 1.- Sub-clause (2) of this
Government to. appoint, by notification in the
which the Act shall come into force.

The delegation of legislative power as

of a normal character.

Dated the 23'd July,2019.

By order and in the name

Gandhinagar,

Dated the 23d July, 20 I 9.

Govemment Central Press-
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TED LEGISLATION

mpower following

Secretary to

empowers the State

Gazette, the date on

is necdssary and is

CHUDASAMA.

the Governor of Gujarat,

M. LALA,
Government of Gujarat,
and Parliamentary

Department.


